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The following posting/transfer is hereby made in official exigency, with immediatgeffect. P &
Sr. [Name ofthe [From To * =
No. joffictal \E::'—'
1. Sh Nitin Sen r Judicial Assistant in Office . Judicial Assistant in Evening ¢
- Pool, East District Courts Cell, Easl District -
2. Sh. Nidhish Ir. Judicial Assistant in Office Jr. Judicial Assistant in Evening
umar Pool, East District Couris Cell, East District

. B g - /
(Sanjcev Kum r%ggarw%l?
Officiating Principal Distlict & Sessions Judge
East District, Karkardobma Courts, Delhi.
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No. S—’\ T* ~380 % /Admn.(East)/IKKD/Delhi Dated: 0 3 NDV -‘]25

Copy forwarded for information and necessary action to:-

The Principal District and Sessions Judge(HQ), Tis Hazari Courts, Delhi.
The Officers concerned, East District, Karkardooma Courts, Delhi.

The DDO, East District, Karkardooma Courts, Delhi.

The Admipistrative OFficer (Judl.)/Incharge, Admn. I1, Tis Hazari Courts, Delhi.
PS. 1o undersigned.

The Dealing Assistant, Layers System, Tis Hazari Courts, Delhi.

The Dealing Assistant, CR, Admn.1, Tis Hazari Courts, Delhi.

The Officials concerned. '

9. The Dealing Assistant, Leave Section, Karkardoomg-Couris, Delhi.
10.Web-Site Committee, KarkardoomasTis Haw , Delhi .

11. The concerned file.
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East District, Karkardoomp Courts, Delhi.



